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FORM B
PUBLIC ANNOUNCEMENT .
(Regulation 12 of the Insolvency and Bankruptcy Board of |4
India (Liquidation Process) Regulations, 2016) -

FOR THE ATTENTION OF THE STAKEHOLDERS OF
R.S.H. AGRO PRODUCTS LIMITED

Sl. No. |- PARTICULARS DETAILS
1. |Name of carporate debm R.SH. AGRO PRODUCTS
; LIMITED
2 |Dawof Mcmporaﬁun of 26/06/2012
corporate debtor | : t
3. | Autherity under which corporale |ROC Shillong
debtor is incorporated /
Registered ;

a Tdentty No. / LImed | s raoasantonl o
. mmwggmm "o |U15132A52012PLC012193
' | of corporate debtor

5. |Address of the registered aﬁce : flice VILL&GEAMBHER.
. -“andprindpﬁo‘mﬁe[ifany}of ORABA T, GUWAHATI,
cipal C 0 1STFLOOR,
PLEX, FA ROAD
KUMARP&RA GUWAHW PIN ;
781009, ASSAM
8. |Date ofclomuf Insotvency 18. 122023
: tion Process 18. ?22023 (Order Received by
T idation commencement
s ﬁofcorpcrated Uquidatcron??122023] .

8 | Name and registraion number |Name : SUDHA SARMA
of the insolvency professional  |Regn No : |BBIPA-002/IP-
i acting as liquidator . |ND1251/2022-2023/14266

9. [Address and e-mail of the |Address : SUDHA and

liquidator, as registered with the | Associates 185, MRD. Road

- |Board - Bamunimaidam, Guwahati-
L ' 781021, ASSAM

) Email  sudha sama@yahoo.com
10. . | Address and e-mail to be used |SUDHA and Associates )
" |for correspondence wlth the  |185, MRD Road, Bamunimaidam,
.Liquidator Guwahati-781021, ASSAM

' Email 'iqwdmnshagru@rrﬂﬂ,

1. Lastdaaafnr subm:ssu'n nfdakm 26/01/2024
Notice: lsbemby jiven that the National Col y Law Tribunal, Guwaheh Bench.
has ord % commencement of liqu m"ﬁggnoms: Ag Products Limited
on mz 2023 (Order Recelved by qui.lid&‘hl‘ on 27.12.20, 3).
The stakeholders of R.S.H, Agro Products Limited are hereby called upon to
| submit their claims with proof on or be(ure 26.01.2024, to the liquidator at the
address mentioned against item No.10. : :
The financial creditors shall submit thair 18 with proof by electronic means
ortykileliwcredrtmmsymﬂ:mrttheclm thepmofinpmnn bypusior
by electronic means. A
Submission of false or misleading proof of ulﬁrrn; shall aftract pgmltlss
hcaseastikaholderdmmtauhmilihmmduriﬁeha liquidation process,
the claims submitled by such a stakeholder du coqmate !nsnluncr
resolution process under the Insolvency anﬂﬁmkru of india
Resolution Process for Corporate Persam}Regulahons‘ 2016, shall
to be subm!ﬂed under section 38,

- Sdl-

SUDHA SARMA

Liqulda{or af R S.H. Agro Products Limited
29.12.2023, Place | Guwahati
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